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Com,..1es BIa~tllsted for Eselle ... 
C1Isto1llS Datles Arrean 

·~82. SHRI BALASAHEB VIKHE 
PATJL: Will the Minister or FINANCE 
be pleased to state: 

(a) whether it is a fact that 110 
companies baving excise and custcms dutiea 
arrean exceeding RI. 1 crore ,",ut lell tbaD 
B.a. 5 crores have been blacklisted: 

(b) if 10. the total amount of excise aDd 
cultoms duties involved in tbe case of these 
110 companies; 

(c) wbether 21 companies having excise 
dut, arrears of 5 crore and above bad beeo 
blacklisted by Government some time back ; 

(d) whetber some of tbese companies 
bave paid the dues ; and 

(e) the position of arrears of tbese 
companies as OD 311t October, 1986? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHR.I 
JANARDHANA POOJARY): <a> to (e) 
The GovemmeDt have not blacklisted any 
company for non-paymeDt of excise and 
customs duty arrears. However. tbe 
Government tate into account tbe overall 
performance of tbe companies including tbeir 
taz performanco whilo coDiiderio& proposals 
fOl' approval of applicatioDs for industrial 
licences for subetaDtial cKpanaion or setting 
up of new projecls, approval of managerial 
appointments, external commercial borrow .. 
in ... issue of bonus sbares and loaos from 
public fioancial institutions. 

Oftelopaaeat of Hoi, Cities •• TOQrIst 
Resorts 

*483. SHRI BRAJAMOHAN MOHANTY: 
Will the Minister of TOURISM be pleased 
to.tate 

(a) whether Government bave declared 
IODlC cities of India as boJy cities; 

(b) if 10. the Demea of Uao oiti. 10 
1cO)arcd; 

(c) whetber aDY lpecial propamme ,. 
beiDg proposed for development of holy 
cities in tbe COUD try as tourist resorts • and 

t 

(d) if so, tbe details thereot 7 

THB MINISTER OF TOURISM 
(MUFTI MOHD.. SYED): (8) and (b) 
Government does not declare any city in 
India as a hoJy cit,. Dor are there aoy rules 
and reauJatioDs iu force iu the Ministry under 
~~iCb it could be done. However •• ome 
CitIes and places of religious importaDce are 
by popular tradition treated as sacred or 
hoI), places. 

(c) and (d) There is DO special pto-
&ramm~ for the developmeot of hoJy cities 
as tourl~t resortl. However. the Mini.tr, 
or Tour,sm does prov:de financial ••• iltaDce 
for proposals to create tourism infrast.ructure 
at places of pi Jgrimage also as aDd WheD 
they are roceived from tbe State Governments. 

[rra1l8Iallo" ] 

I.port 01 Nutmeg 

-484. SHRI BALWANT SINGH 
RAMOOWALJA: 
SHRI TARLOCHAN SINGH TUR.: 

Will the Minister of COMMERCE be 
pleased to state : 

(8) whether nutmeg i. beina imported 
tbrougb NAFED since )S85.86 1IVbereas it 
was earlier in OGL • • 

(b) if so, whether tber. bas "'been CODsi-
derable increase in !he Prices of Dutmea a. 
compared to tbe prices in 1984-85 : and 

(~) wbether tbe prices of Dutmea haye 
remaloed constant in tbe IDterDatiooal 
market durins the Jast three years ? 

THB MINISTSR OF COMMBRCE 
(SHRI P. SHIV SHANKER): (a) Import 
o~ Nutmea was allowed UDder OpeD General 
LIcence by all perIOD. in J!'83-14. Siaco 
1984-85 ita import baa beeD canaJJaecI tllrouab 
NAFBD (National AariculturaJ Cooperati,. 
NarJt~tin8 Fed .... tion of lDdia). 
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(b) Y., Sir. 

(c) No. Sir. There tau beeD alhaJ'p 
.lacrl- iD tbe intemadODal pricel of thia 
tt.D dar1a8 lb. poriod. 

[."."-1 

TrMIII8 ofT ......... &caped rrMa ..... 
*485. SHill O. S. BASAVARAJU: 

SHltl B. N. NANIE GOWDA: 
WiD the Minister of BXTERNAL 

AFFAIRS be pleased to date : 

(a) whether it has been reported that 
• ecurit7 a •• Daes in the UDited States aDd 
Canada are OD tbe look out for leveral 
terroriata who bave eacapcd from India and 
arc wuted by Govcrnment of India : 

(b) if so. w bether Indian authorities 
have informed tbc US 8leDcie. of the 
involvement of such persons in levera) 
murden aDd a .... siDatioD plots ill India: 
and 

(0) tho PI'08l''' so far made in aaciol 
I ... pencma and further re-ports recelyed 
from the Govemmeata of tbe USA and 
Cauda ., 

s. No. Name of the Company --- ---

TBB MINISTER OF EXTERNAL 
AFFAIRS (SRRI NARAYAN DATT 
TIWARI): (a> ~ea. Sir. 

(b) aDd (c) Govemmeat are In toucb 
with the United Stata aDd Canada about 
various .. peets of terrorist activity directed 
_iDlt IDdia. 

OatltaadlDg 0 .. of To_ftC» Growen. 

*486. SHRI V. SOBHANADREESWARA. 
RAO: Will tbe Minister of COMMERce 
be pleased to state : 

Ca) the amount due to tbe tobacco 
growers from various tabaceo companies .. 
OD 31 March, 1986 after the tobacco leaf 
voucher sy.tem was introduced by the 
Tobacco Board ; and 

(b) tbe aetioD taken by the Tobacco 
Board againat tbe tobacco companies who 
failed to Implement the luidelines liven b, 
tbe Board" 

THB MINISTER OF COMMBRCB 
(SHRI P. SHIV SHANKER): (a) A. per 
complaiD" received by the Tobacco Board. 
the amounts due to tbe tobacco aro\\·er. from 
various companies a. OD 311t March. 1986 il 
aa UDder : 

Amount due --
I. M/e. Sree Sanja), Tobaccoa. Chilakaluripet 14.60,243.80 
2. MI •• ICaDdimaU. asabyaiah '" Co. (P) Ltd •• 

Cbilabluripet. 1',76.781.30 
3. M/ .. IDtearattKt Tobacco TradiD8 Co. (P) Ltd •• Gun tar. 1.01.000.00 
4. MIa. KomBllDea1 Veatateawara Rao & Co., Guntur 2.11.000.00 
S. M/.. ad l,abbml Tobacco Co .• GUDtur 42.16.325.85 
6. MI. OJo'" ~ Tobacco Enterprises. Guntor. 39.33.367. SO 
7. M/ •• VIj.,. IaDti Baterpri ... GUDmr. «;9.079.60 
8. Y/s. AGlblca Tobacco Bnterp ....... Budampadu. 25,223.6S 
9. MIl. Sri Yij.yalabbmi Tobacco Co., OuDtur. 41.718.35 

10. M/ .. Til1JlD8Ja BD~ TaDptur. 1.12.000.00 
11. M/B. So.,..... Tobacco Co •• GUDtar 2.21.286.40 
12. M/ .. Naw.l1odll"oltacco BDt-.,riua (P) Ltd •• 

DbaraIDa ....... 4.92.000.00 -J,. .fe. N ... ~ 8D~ ~"'. .,,030·00 


